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the: importance and need to evolve a
national food policy;

(b) if so, the major observations and
suggestions made at the Conference towards
the evolving of national food policy and
what were the broad aspects of the
national food policy as projected and
evolved at the sald conference; and

(c) Government’s reaction thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI{ ANNASAHIB
SHINDE) : (a) to (c). A Conference of
Delhi Malayalee Association was held in
the middle of April, 1968, to discuss
national food policy with special reference
to Kerala. The report giving the
consensus of the conference has been
received a couple of days back and will be
examined.
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Disconnection of Telephone Lines of M.Ps.

*1762. SHRI SAMAR GUHA : Will
the Minister of COMMUNICATIONS be
pleased to state :

(a) whether it is a fact that telephone
lines of many Members of Lok Sabha and
Rajya Sabha at their permanent residences
were disconnected for noa-payment of
telephone bills, when they came to Delhi
for attending Parliament Sessions ;

(b) if so, the number of such cases
since April, 1967 ; and

(c) whether Government propose to
review the policy of payment of telephone
bills by the Members of  Parliament to
avoid inconveniences faced by them ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF PARLIAMENTARY
AFFAIRS AND COMMUNICATIONS
(SHRI I. K. GUJRAL) : (a) and (b). The
telephones of Members of Parliament are
not immune from disconnection for non-
payment of telephone dues. The number
of cases in which their telephones were
disconnected for non-payment is not readily
available as data regarding disconnection
of telephones is kept according to telephone
numbers.

(c) No, Sir.
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